IN THE HIGH COURT OF DELHI AT NEW DELHI

DLF UNIVERSAL LTD. & ANR ... Petitioners

Through: Ms. Meghna Mishra, Mr. Varun Kumar
and Mr. Tarun Mehta, Advocates

Versus
..... Respondents

Through: Ms. Garima Prasad, Sr. Advocate
alongwith Mr. Nishit Agrawal, Ms. Kanishka
Mittal and Ms. Vanya Agrawal, Advocates for
DDA

Mr. Tushar Sannu, Standing Counsel alongwith
Mr. Azad, Mr. Yash and Mr. Abhishek, Advocates
for MCD

+  W.P.(C)6237/1998
DDA & ORS
CORAM:

HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV
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JULY 20, 2023
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This is a digitally signed order.

ORDER

20.07.2023

The Hon’ble Judge is not holding the Court today.
List on 13.12.2023.

BY ORDER

(COURT MASTER)

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 14/12/2025 at 14:56:40



